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CiP452/85 in 0.A,1035/03
CeP.53/95 in G.a, 1222/94.
C.P.54/95 in 0.A. 12234,
C.P. 90/95 in 0.A, 932/45,
C.P. 92/95 in O.A. 230/93
CiP. 94/85 in O.A. 948/83
C.P.O5/%5 1n 0.A.875/93
' C.P. 96/95 in OsA, 874/93,
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M.Hanumantha Rao, |
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AD;}.I_‘LG&I:H:S -Ln C.P‘SWJ
in Q. A.1223/94. ..

Applwanteln C.P«Q-Q/‘DS in
0,A.932/93 .

O A. 930/93

Appllcant in C.P.Qé/g_r in
«AJ948/93.

O. A-875/93.

AppllCant in C.P. 96/9‘5 in
.A‘874/93-
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Sri M.V. %bashar ka0, Chlef General Managex,
'Talecommunlcatlons, AP Cerle, Hyderabad.

-

Sri R.K.Thakkar, :nrectoruGeneral and Cha%rman,x
Telecom Commission, New Delhi. ) ‘#,

-8ri K, N. Viswanathan, CGM Malntenance S.T.R;”

Madras 39 Rajaji Salai, Madras-1.

Sr1 R. Ranganathan, Chief General Manager Pro;ects; No.3,
Ethiraj Salai, Madras-105.

Srl R.K.Takkar, Secretary, MlnlStI} of Communications,
Govt. of ‘India, New Ielhi.

Sri R.K.Takkat, 'Chairman, Telecbm“Bdard, Sanchar Bhavan, New pelthi.

Sri sudh Prakash, Asst.lirector: General(TE) Min.of Communications,
Dent,of Telecom, Sanchar Bhavqn New Delhi.

One copy to Mr‘K.Venkateswar Rao, Advocate, CAT,Hyd,
One c0py td‘Mr V'Vénkaﬁééwar ﬁao, Advocate, CAT.Hyd.
One COpy to Mr.N V}haghava Reddy, Addl.CGSC. CAT. Fyd.
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3. Sri Budh Prakash, Asst.lirector General (TE)
Ministry of Communications,
Dept.of Telecom, Sanchar Bhavan,
New ]:elhl . ‘ -

4. Sri M.V.Bhaskar Rao, Chief CGeneral Manager,
Telecom, A.P.Circle, Doorsanchar Bhavan,
Hyderabad.
' ' . ++ Respondents in
T o CeF490/95 in C.A.832/903
. ‘ CoP.92/95 in 0.A.930/93
- C.P.94/95 in C.A.9248/93
C.P.95/95 in 0,A.875/93
C.P.26/95 in C.4.874/93
Lo C.F,98/95 in 0.4.873/93 &
. o : » R C ,-c P 99/95 in G,A.1250/93
Cournisel for the gppllCantS. Mr.K, Venkateswar Rao, in'
: ' C.F.52/95 in 0O.A. 1035/95
C.P./53/95 in O.a. 1222/94
C.P.54/95 in 0.A.12223/94
and C.P. 106/95 in O, A.1366/93.

M (V. Vénkateswar ‘Rao, in C.P.90/95 OA932/93
C P092/95 ln O.ta0930/93
C.P.94/95 in 0.A.948/93
- C.P.95/95 in 0.4.875/93
"C.P.96/95 in 0.4.874/93
C.P. 98/95 in 0.4.873/93 -
C.P.35/95 .in 0. A.1250/93

Counsel for the Respondentss: Mr.N.V. Raqhava Reddy, Addl .CGsC.,
in all the C.Ps.
CORAM3 o
THE HON'BRE 3RI JUSTJCE V.NEELADRI RAU 3VICE-CHAIRMAN
THE -HON'BLE MF R« RANGARAJ AN :' MEMBER{ADMN)

(Order paSSed by Hponible Justiwe V.Neeladri lao,
Vice chairman)
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‘ A1l these Gnntempt Petitdons are closed as by letter
Noe TA/LC/5~4/94 @t 13-12-95 the applicants were informed that the
orders therein w;’l be implemented subject to the oyt come of the
SLPs already flled in Supreme Court of Indla/SLPS proposed ho be fileg:™
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